
CENTS AL ADM IN IS TR AT IJE Tft 1814 N AL 

CALCUTTA BENCH 

No, OA 424 or 96 

Present : Hon'le Ilr.Justice 5.N.M allick, 'ice—Chajrrnan 

Hon'ble Mr.S.Dsupta, Adfriinistraive (lerner 

TAPAN K, GOSUAMI 

'is 

UNION OF INDIA & ORS. 

For the aoplicant 	: None 

For the respondents: None 

He ard on : 18,3.98 	 rderon : 18.3.98 

C R DE ft 

S.N-f12llick2  I 

No one apoears fof the petitionr. Q one appe&9 for the 

respondents also. It is noted tht on sejera. earlier oCcasions none 

appeared for the petitioner when the matter Lias called for admission 

hearing. The application istherepora dismis ed for •def'ault. No order 

as to Costs, 
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